
Government of Jnmmu and Kashmir 
Civil Secretariat, Revenue Depnrtmc~t. ••••• 

Notification 
Jammu, the 2otA February, 2018 

S.RO / )2 .-In exercise of the powers conferred by clause (b) of section 3 of the 

Jammu and Kashmir Grant ofPennanent Resident Certificate (Procedure) Act, 1963 

(Act No.XIli of 1963), and in supersession of all previous notifications issued in 

this behalf the Government hereby appoint Mr.Ahmad Hussian Bhat KAS Sub-

Divisional Magistrate, Lolab Sogam , to be the competent authority for the purposes 

of the said Act within the territorial jurisdiction of Sub-Division Lolab Sogam. of 
District Kupwara 

By order of the Government of Jammu and Kashmir. 

No: - Rev/LB/23/20 I 7 
Copy to the:-

Sd/-
(Shabid Anayatullah} lAS 

Commissioner /Secretary to Government, 
Revenue Department 

Dated: - ~B -02-2018 

1. Financial Commissioner, Revenue, J&K, Jammu. 
1. Commissioner /Se~retary to Government, Genera\ Administration Deptt. 
3. Divisional Commissioner, Kashmir. , 
4. Secretary to Government, Department of Law, Justice and Parliamentary 

Affairs (with 7 copies). 
5. Deputy Commissioner, Kupwara. 
6. Director Archives Archaeology &Museums, J&K Jammu. 

' ' ~ bl' t' in the Govt. Gazette. 1. Manager Government Press Jammu 10r pu 1ca ton • . 
o ' • c • f the Honble Mm1ster 
D. OSD to Minister for Revenue for m1ormatl0n ° . . · f th 1-Ion'ble 
9 . . MOS) R ue for mfonnatJOn o e · Spec1al Assistant to Minister ( even 

Minister t Revenue Deptt. 
10. Pvt. Secretary to Commssioner/Secretary to Goveornmen f'ficJ'al w•ebsite 
II . . . 'd 'fi t' n(SR )ono t • · IIC Website for ho1stmg the sat notl 1ca JO 
12 ·Notification I Stock file. 


